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COURT NO. 04

                       HON'BLE MR.JUSTICE NAVIN CHAWLA
   HON'BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvc5

AT 02:30 P.M.

1.W.P.(C) 15849/2022 
DEVENDER KUMAR  .....Petitioner 

Through: Mr.Apurab Lal, Mr.Daleep Singh & Mr.S.N. Gautam, Advs. 

versus 

UNION OF INDIA & ORS. .....Respondents 

Through:Mr.Sandeep Tyagi, SPC with Ms.Santosh Sharma Ms.Akshita Tyagi, Advs. 

https://delhihighcourt.webex.com/join/dhcecourtvc5
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COURT NO. 41 
HON'BLE MR.JUSTICE JASMEET SINGH

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc8

AT 10:30 A.M.

1. BAIL APPLN. 1913/2022 & CRL.M.A. 19591/2022, CRL.M.A. 21840/2022, CRL.M.A. 25240/2022, CRL.M.A. 4451/2023, 

CRL.M.A. 17055/2023, CRL.M.A. 20184/2023, CRL.M.A. 20185/2023, CRL.M.A. 22425/2023, CRL.M.A. 25032/2024, 

CRL.M.A. 25033/2024 

 RAMESH CHANDRA ` .....Petitioner 

  Through: Mr. Rebecca M. John, Sr. Adv. with Mr. Vishal  Gosain, Mr. Anuroop Chakravarti, Mr. Pravir 

    Singh, Advs. 

    versus 

 

 THE DIRECTORATE OF ENFORCEMENT .....Respondent 

  Through: Mr. Zoheb Hossain, Special Counsel  with Mr.     Vivek Gurnani, Standing  Counsel with Mr. Kartik 

    Sabharwal, Mr. Pranjal Tripathi, Mr. Kanishk    Maurya, Ms. Ilma Khan, Mr. Suradhish Vats, Mr.    Kunal 
Kochar,Advs.

https://delhihighcourt.webex.com/meet/dhcecourtvc8
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COURT NO. 16 
  HON'BLE MR.JUSTICE DHARMESH SHARMA

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10

AT 02:15 P .M.

1. FAO 190/2019 & CM APPL. 20723/2019, CM APPL. 10058/2020, CM APPL. 9635/2022 

NARINDER KUMAR                                      .....Appellant
Through: Mr. Dhirendra Singh and Mr. M. Minhal Mehdi and Ms. Bhawna, Adv. alongwith  appellant

in person.

versus

USHA RANI TUTEJA & ORS                                  .....Respondents
Through: Mr. Keshav Tiwari, Adv. for R-2

Ms. Prerna Chaturvedi, Adv. for R-3 and R-5.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10

